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Takirg over of a Mandir by Army

7302. Shri Madhu Limaye:
Dr., Ram Manohar Lohia:
) S, M. Banerjee:
hri George Fernandes:
Shri 8. M. Joshy
Bhri A, B. Vajpayee:
Shri KEanwar Lal Gupta:

Will the Minister of Defence be
pleased to state;

(a) whether it is a fact that the
Army has taken prossession of a
mandir called ‘Durgadevi Ki Toria
Memacin' at Jhansi:

(b) whether any protest has been
lodged against this;

(c) whether it is a fact that the
mandir belongs to the public; and

(d) the reasons for taking over
this public property; and
(e) the reaction of Government

thereto? »

The Minister of State in the Minis-
try of Defence (Shri B, R. Bhagat):
(a) to (e). Survey No. 2768 in Jhansi
Cantonment measuring 195 sq, ft. is
an old grant holding in the name of
the Hindu Community, There is an
old temple on this land. The adjacent
land comprising Survey No. 277 s
unalienated defence land, and more
recently temples and prayer hall have
been constructed thereon, The local
regiments claim to have constructed
the temples in question. The effective
management of the temples is with
the Army since many years. There
is however unrestricted right of wor-
ship in the temples to the general
nindy community.

Some representations have been re-
ceived, and these are under considera-
tion.

Invitations to P.M, to visit foreignm
colintries

7303. Shri Ram Kishan Gupta:
Shri Raghuvir Singh Shastri:

Will the Minister of External

Affairs be pleased to state:

(a) the names of countries from
which invitations to the Prime Minis-
ter to visit have been received;

b) the action taken thereon and
whether programme for her visit
during current year has been finalised;
and

(c) if so, the details thereof?





